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lnOl'e effective supervision of the 
inputs required. 

(ii) Mobilisation of financial re-
· sources fOr larger Outlay for power. 

(iii) Betterment-cum-improve-
ment programme fOr each thermal 

· static.,n must be undertaken. 

(iv) Setting up of montioring 
committee headed by Chief Minis-
ters for reviewing the process 
of Elclion and programme of the 

· Stale Electricity Boards. 

(v) Improvement in the mana~?
ment o! SEBs and introduction of 
Proft'ssjonalisatioo. 

(vi) The power sector should be 
insulated from ina~al discord 

· and dl~harmony and steps must re 
taken to improve the law and order 
pusition and Industrial relations in 
the power sector. 

(c) ThE' Minister for Illdustry has 
been requested to ensure timely sup-
plies by the main equipment supplieL's 
so that delayed equipm~nt supplies 
do not become the reason for the 
non commissioning of the projects on 
schedule. 

(d) The State Governments of Orissa. 
Karnataka, Maharashtra, Rajasthan 
and Tamil N adu have informed that 
efforts are being made for the imple-
mentation of these suggestions. Dur-
ing the Conference of Power Minis-
ters' held in November 1980. all the 
States indicated the steps taken by 
them to formulate and implement 
betterment-cum.renovation pro-
-gramme in al1 the t~ermal stations. 

'SuPpJ7 of copies of ParliaDaentary 
Questions to drur oompaaies 

4116. SHRI SANAT KUMAR MAN-
LAL: Will the Minister of PETRO-
LEUM, CHEMICALS AND FER TILI-

-ZERS be pleased to state: 

(a) whether he is aware of the ar-
.2"angements existing between his 

Ministry and the Delhi-based repre-
sentative;: Of big Drug Companies 
under which the latter are heiDg sup-
plied Jl'~t only copies of replies to 
QuestioT1S in Parliament relating to 
the Drug Industry but also minutes 
Of illfarmal Consultative Committee 
nleetings of his Ministry, and at times 
even advance copies of questions to 
be 8.ske1 in Parliamect; 

(b) if so, whether these arrange-
ments have his or anyone else's aP-
proval; and 

(c) if not, what steps he proposes 
t·) take to stop such malpractices? 

THE MINIS-TER OF STATE IN 
THE MINISTRY OF PETROLEUM, 
CHEMICALS AND - FERTILIZERS 
(SHRI DALBIR SINGH): (a) There 
are nQ arrangements approved or 
other-wise of the type referred to. 

(b) and (c). Does not arise. 
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